
$~25

* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CRL.M.C. 2253/2018 & CRL.M.A. 8011/2018 (stay), CRL.M.A.
8013/2018 (seeking permission to file lengthy list of dates)

RAGHU NANDAN SINGH ..... Petitioner
Through: Mr. Faraz Maqbool, Ms. Vismita

Diwan and Ms. Sana Juneja,
Advocates.

versus

BHARAT BIJLEE LTD ..... Respondent
Through: None.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 21.11.2023

1. No time left.

2. List on 22nd April, 2024.

3. Interim order to continue.

AMIT BANSAL, J
NOVEMBER 21, 2023
ns

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/07/2025 at 11:44:10


